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2012 
. 7/2027, 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

IN THE MATTER OF: 

ORIGINAL APPLICATION NO 82 of 2022 

Kalinga Nagar Paribesh Surakhya Samiti 

State of Odisha & others 

*/JANMEJAYAt 
FTAY 

B!:3ESWAR 

OIA 

I, Aswini Kumar Dhal S/o Amulya Kumar Dhal aged about 36 years, 
At/po- Jakhapura, Via- Dangadi Dist-Jajpur, Odisha -755026, do 
hereby solemnly affirm and declare as under: 

Verses 

ADDITIONAL AFFIDAVIT ON BEHALF OF APPLICANT 

1. That I am the President of the Applicant Organisation in the 

abovementioned Application and I am fully conversant with the 
facts and circumstances of the case and therefore competent to 

swear this affidavit. 

Applicant 

2. That this affidavit filed to bring on record the Inspection Report 
of MOEFCC dated 27/03/2023 which suggests that No 

3. Verify that the contents of the Affidavit are true and correct to the 

best of my knowledge and belief and nothing material has been 

concealed there from. Verified at Bhubaneswar on. 

Respondents 

Ihe above named 

duly ider.ified br Sri. 
|uocate. 

Dspo:.KS) tictafy 

KALINGAN�GAR PARIBESA 

DEPONENT 
Authorised Signatory 

JAÍNin ËJAYA RAUTRAN 
NOTARò, 91SH'. BHAAR 

NO-OK8612012 
Mob No-9337121273 

Environment Clearance has been granted in favor of VISA Coke 
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